






111titl CUURT OF JAMM A D KASHMIR AT JAMMU
*****

OTIFICATIO

0: 3G:r Dated: ~~ O)..I..:L-O II

In pursuance of Government of India, Ministry of Law and Justice

(Department of Justice), New Delhi's Notification No. K.13021 /4/20 1O-US.II

dated 17th February, 2011, Hon'ble Shri Justice Fakkir Mohamed Ibrahim

\/L~A~·J ~)~~?-.-0\\
(K. K. ~attal)

Deputy Registrar (Admn.)

Dated:

Kalifulla, took oath of office as a Judge of the High Court of Jammu and

Kashmir, today the 24th of February, 2011 at 10.00 A. M.

, (\/\- 1N ~ ),-c",. )....-z.."" •
(J. . Kotwal)

Regi trar General
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Copy of the above forJarded to the: -
1. Joint Secretary to the Government of India, Ministry of Law and

Justice (Department of Justice), ew Delhi,
Registrar General, Supr me Court of India, ew Delhi,
Principal ecretary to His Excellency the Governor of Jammu &
Kashmir, Raj Bhawan, Jammu,
Principal Secretary to Hon'ble the Chief Justice, High Court of Jammu
& Kashmir, Jammu,
Secretary to Hon'ble Mr. Justice _
Secretary to Government, Law Department, J&K, Jammu,
Secretary to Hon'ble Mr. Justice Fakkir Mohamed Ibrahim Kalifulla,
Principal Secretary to Govt., General Administration Department, J&K,
Jammu,

9. Registrar Vigilance, High COUlt of J&K, Jammu,
10-11. Registrar Judicial, High ourt of J&K, Jammu/Srinagar,
12. Registrar Rules, High Court of J&K, Jammu,

.... for information.
13. Accountant General, J&K, Jammu, for information and necessary

action (copy of Noti ficati n is enclosed),
14. Chief Accounts Officer, High Court of J&K, Jammu,
15-16. Accounts Officer, High Court wing, Jammu/Srinagar,
17-18. Protocol Officer, High C urt wing, Jammu/Srinagar,
19. Manager, Government Press, Jammu/Srinagar, for publication in the

next issue of the Govemment Gazette.
20. Incharge IC for uploading on Website.
21. Office file.
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